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SHRI JYOTIRMOY BOSU : It is
agreed irrevocably that the use of English
L for ¢ icati between the
Central Government and  State Govern-
ments and non-Hindi speaking States
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until the latter choosc to correspond
in Hindi remains. In view of the fact
that complaints are coming from the highest
quarters, will the hon. Minister consider
and agree to instHute an inquiry into the
matter so that the whole thing could be
thoroughly cnquired into and a decision
taken ?

SHRI RAM NIWAS MIRDHA : It is
perfectly clear that no enquiry is necessary.
Wo arc not contravening any provisions
of the Resolution passed by this House
or the assurances given here. (/nterrup-
tion) The Chief Minister of Tami! Nadu
is reported to have said that the Central
Government has told the Statc Govern-
ments that all letters addressed to the Union
Ministers should be in Hindi. It is not
correct. We have not issued any instruc-
tions of this nature.

lncd;mrhl Survey of Madhya Pradesh

*324. SHRI G. C. DIXIT? :
SHRI ARVIND NETAM :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOILOGY be pleased to state :

(a) whather any industrial survey of
Madhya Pradesh has been conducted; and

(h) if so, the salient features thereof
and thc action proposed to be taken by
Government on the Survey Report ?

THE DIEPUTY MINISTER IN THL
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHR1 SIDDHESHWAR
PRASAD) : (a) and (b). A statement s
laid on the Table of the Housc.

STATEMENT

(a) Yes, Sir. Recently the Joint Insti-
tutional Study Team set up by IDBI,
IFCI, ICICI and the Reserve Bank of
India surveyed the State and prepared a
report on its industrial potential.

(b) The report brings cut that a central
geographical position conferring benefits of
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market in the neighbouring areas and safc-
ty from strategic point of view, very large
deposits of mineral resources, particularly
iron ore, vast forest resources in a wide-
spread area, a fairly comfortable food
position coupled with the immense scope
for furthering agricultural production, a
lower density of population, surplus power
and above all, the climate for industria-
lisation generated by large investments in-
ducted in public sector projects like Bhilai
Steel and Heavy Electricals (India) Limit-
ed (Bhopal) are major favourable factors
conducive to industrinlisation that the State
enjoys. On the other hand, a relatively
backward economy marked by a low per
capita income and income generation, an
excessive dependence on agriculture, lack
of industrial tradition, inadequate transport
system accentuated by the wastness of the
area rendering exploitation of natural re-
sources and marketing of produce difficult,
relatively costly power structure, the dearth
of legal entrepreneurship and inadequacy
of trained and skilled labour have been the
main barriers affecting rapid industrial grow-
th in the State. The pace of industrialisa-
tion in the years to come, for which the
State has undoubtedly unlimited potential,
greatly depends on the speed with which
these handicaps are removed and the fav-
ourable factors are taken advantage of.

The survey has also identified the in-
dustrial projects which hold promise of
coming up in the foreseeable future.

The report is now upder examination of
the State Government and will soon be
discussed by the Cc of Direction to
finalise the strategy of follow up.
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SHRI R. S. PANDEY: Madhya Pradesh
is considered to be a backward State so
far as industrial development is concerned,
so far as the other economic aspects arc
concerncd. There are certain districts like
Bastar where raw materials like bamboo
are available. In the first week of June,
the hon. Prime Minister visited that area and
she has scen the condition of the poor
Adviasis there. May I know whether any
letter of intent has been issued to any firm
to find out the potentiality and put up a
factory—au paper factory? If it has been
issued to a private concern, what objec-
tion Government has got to put up an
industry in the public sector?

SHRI SIDDHESHWAR PRASAD: As far
as Bastar district is concerned, it is a back-
ward district and raw material availablc
there is suitable for paper industry. The
Bangur Group of industries has been given
a letter of intent in the Joint Sector. We
hope that this industry will come up in
that backward district of Bastar.

SHRI R. S. PANDLEY: The paper will
will have sophisticated machinery and there
will hardly be any scope for employment
of people in this automation. May I know
whether, before they issued the letter of
intent, they examined the potential of em-
ployment? This is also very important so
far as Madhya Pradesh is concerned.



9 Oral Answers

SHRI SIDDHESHWAR PRASAD: 1t is
completely a different question about em-
ployment  potential, etc. If the hon.
Member wants to have any specific in-
formation on this point, he may ask a
separate question.
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SHRI D. BASUMATARI: Wherever any
industry is established in the tribul area
because raw materials are found in those
areas, the tribul people are ousted from
their homes and hearths. This being the
case, may I know from the hon, Minister
whether he has approached the planning
Commission to sec that, wherever such a
project is taken up, the ousted people ure
rehabilitated with land for land ?

SHRI SIDDHESHWAR PRASAD: There
is a programme for rehabilitation wherever
industries are set up in such districts. If
there is any specific project in the mind
of the hon. Member and if he has certuin
specific issues related to that, he may cer-
tainly ask a scparate question.

SHRI D. BASUMATARI : What ubout
Baladilla? A number of people hine
been ousted from that place.

MR. SPEAKER : This is a question re-
garding Madhya Pradesh. Please do not
think that the Minister is in the dock und
has to give all the information: that should
not be the spirit while asking the question.
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